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| TEM NO. 113 COURT NO. 2 SECTI ON 1|

SUPREMECOURTOFI NDI A
RECORD OF PROCEEDI NGS

CRIM NAL APPEAL NO(S). 555 OF 2010
BAL KI SHAN G R Appel I ant (s)

VERSUS
STATE OF U. P. Respondent s( s)

(Wth prayer for suspension of sent and Office Report)

W TH
Crl.A No. 686/2010

(Wth appln.(s) for personal hearing before the Court and O fice
Report)

Date: 23/05/2014 These appeal s are called on for hearing today.
CORAM :

HON BLE DR. JUSTICE B.S. CHAUHAN
HON BLE MR JUSTICE A. K. SIKR
( VACATI ON' BENCH)

For Petitioner(s) M Jitendra Mohan Shar na, Adv.
Ms. Shi kha Bani , Adv.

M. Saneer Singh, Adv.

M Pahl ad Si ngh Shar ma, Adv
For Respondent (s) M. Irshad Ahnad, AAG U. P.
M. Abhi sth Kumar, Adv.

Ms. Archana Singh, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER

Heard | earned counsel for the parties.

Signature Not Verified

Digitally signed by
Om Par kash Shar ma

Dat e:

17:43:59 | ST
Reason:

2014. 05. 23

Order reserved.

(O P. SHARMA) (M S. NEG)
COURT MASTER ASS| STANT REG STRAR



